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PA 1*1 RS LAID ON THE TABLC

INDIAN 1LLLORAPH (III III aMDT ), 
RUJLIS

THL MINISTER OF COMMUNICA
TIONS (.SHRI H N BAHUGUNA) I beg 
lay on the Table, a copy of ihe Indian Tele
graph (Fifth Amendment) Rules, 1971 (Hindi 
and English versions) published in Notifica
tion No G S R 799 m G *zate of India 
dated the 29th May, 1971, under sub scctioa
(5) of section 7 of the Indian Teleguph A n, 
1885 \ Placed in L ibra ty  See  No
L r-6 5 V 7 l]

NOTIFICATIONS UNDFR ALI INDIA 
SERVlCliS ACT

THL MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAM NIWAS MIRDHA) I beg to lay on 
the Table a copy each of the following Noti
fications (Hindi and English versions) under

sub-section (2) of section 3 of the All India 
Services Act, 1951

(1) The Indian Administrative Service 
(Recruitment) Third Amendment 
Rules, 1971 published in Notifica
tion No G S R. 9ti0 in Gazette 
of India dated the 26th June, 1971,

(2) Tlic Indian Police Service (Recruit
ment) Third Amendment Rules,
1971 f published m Notification No 
G S R 981 m Gazette of India 
dated the 26th June, 1971

(3) The Indian Administrative Service 
(T m ugtnty Commissioned and 
Shoii Service Commissioned 
Olfictrs) (Appointment by Com- 
petiuve Examination) Regulations,
1971, pub'ished in Notification No 
G S R  982 in Gazelle ol India 
dated the 26th June, 1971

(4) The Indian Police Service E m er
gency Commissioned and Short 
Seivice Commissioned Olficers) 
(Appointment by Competitive 
Examination) Regulations, 1971, 
published in Nolihcatjon No 
G S R 98? 111 Gd/eile of India 
dtted the 26th June, 1971 \P la n d  
in D b  W ) See  No L f  654,71]

NOTli (CATION UNDCR INTI R STATE 
CORPORATIONS ACT

THF MIN1SH R O r  STATE IN THE 
MINISTRY OF HOML AFI AIRS (SHRI K 
C PANT) 1 beg to lay on the Table a 
copy ot Notificiiion No S O 2197 (Hindi 
version; published in Guzctte of India dated 
the 5ih Jun , 1971 containing coirigendum
10 Hindi version of N itification No S O. 
1304 diied the 28th Mirch 196), under sub- 
section (5) of scctiou 4 of the Inter-State 
Corporations Act, 1957 [Placed m  Library 
See  No LT 655/71]

ANNUAL REPORTS 0 *  I C. A. R.
AND A STATEMl NT RELATING 

THERETO

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI


